Registered No. HSE/49, [Price : Rs.2.00 Paise

RIGHTTO
= INFORMATION

SOFHRE T (B0
THE ANDHRA PRADESH GAZETTE
PART IV-A EXTRAORDINARY

PUBLISHED BY AUTHORITY
No. 42] AMARA‘?ATI. WEDNESDAY, 27% SEPTEMBER 2023.

ANDHRA PRADESH BILLS
ANDHRA PRADESH LEGISLATIVE ASSEMBLY

The following Bill was introduced in the Andhra Pradesh Legislative
Assembly on 27" September, 2023.

L.A. BILL No. 42 of 2023.

A BILL FURTHER TO REGULARISE THE SERVICES OF PERSONS
APPQINTED ON CONTRACT BASIS.

Be it enacted by the Legisiature of the State of Andhra Pradesh In the
Seventy-fourth year of the Republic of India as follows:-

CHPATER -1
PRELIMINARY

1. (1)  This Act may be called the Andhra Pradesh Regularisation of shortiitie, Extent and
Services of Contract Employees Act, 2023, ool

(2) It shall extend to the persons, who have been appointed on
Contract basis on or before 2nd June 2014 and are continuing
till date in Government Departments.

(3)  Itshall come into force on such date as the State Sovemment
may, by notification, appoint.

1.11/23 (11
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[PART IV-A

In this Act, unless the context otherwise requires,-

(1)

(2)
(3)

(4)

()

(®)

"Persons appointed on Contract Basis" means 3 person
appointed in Government Departments duly following the
conditions specified in Clause 3 under Chapter-ll of this Act:

Explanation: The persons so appointed on contract basis.
“Government” means the Government of Andhra Pradesh;

“Government Department” means the Government
Departments as enumerated in the Schedule to this Act.

“Regularisation” means the substantive appointment, under the
provisions of this Act, of a person appointed on contract basis
in a Government Department. »

“National Pension System (NPS)” means the contributory
pension system referred to in section 20 of the Pension Fund
Regulatory and Development Authority Act, 2013, whereby
contributions from a subscriber are collected and accumuiated
In an Individual pension account using a system of points of
presence, a Central Record keeping Agency and pension funds,
as may be specified by regulations by Pension Fund
Regulatory and Development Authority;

‘Notification' means a notification published in the Andhra
Pradesh Gazette:

CHAPTER-I

REGULARIZATION OF SERVICES OF PERSONS APPOINTED ON

CONTRACT BASIS

Notwithstanding anything contained in any law/ Rule/ Notification/
Government order for the time being in force, the. persans appointed
on contract basis, shall be regularised, subject te fulfilment of the
following conditions.

(M)

(2)

Regularization shall be applicable to the persons appointed
on contract basis in the Government Departments only,

The persons should have been appointed on contract basis as
on 2™, June 2014 and should be centinuing as on the date of
the commencement of this Act.

Conditions of
eligibility for
regularisation.
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()

(€)

The contract appointments should have been made on full time
basis only. The appointments made on Part- time, Hourly, Guest
Basis, etc., shall not be considered for the purpose of
regularisation.

The contract appointments should have been made against
substantive vacancies of permanent sanctioned posts with
concurrence of Finance Department under the provisions of
this Act.

Provided that such persons appointed on contract basis,
if discontinued temporarily in vacation departments, shall also
be entitled to be regularised under this Act, subject tc condition
(5) of Section 3;

The regularisation of a .person appointed on contract basis
shall be considered, only If his Initial appointment was in due
coempliance with the procedure relating to;

(i) Selection Process
(il) Rule of reservation

(i)  Eligibility, age & educational qualifications prescribed
for the post

(v)  Natification of Vacancies

The regularisation shall be only, against, clear vacancies after
duly excluding the vacancies notified by the recruitment bodies

such as Andhra Pradesh Public Service Commission
(APPSC),Andhra Pradesh State Level Police Recruitment
Board (APSLPRB), etc.,

Notwithstanding anything contained in any law for the time being in

force, the regularization shall be with prospective effect only i.e., with
effect from the date of issue of arders of regularization under this Act.
The period rendered on contract basis shall not be counted for any
service benefits.

the National Pension System (NPS) as adopted by the Government
and with prospective effect only..

Counting the
contract service
for benefits.

The persons so reguiarized shall bis governed by ihe provisions of  Pension Benefits.
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Power to make B,

Rules.

Power to remove
difficulties.

40

CHAPTER-II
MISCELLANEOUS

Subject to the provisions of this Act, the Government may, by
notification in the official Gazette, make Rules to give effect to the
provisions of this Act.

(1) Ifany difficulty arises in giving effect to the provisions of this
Act, the Government of Andhra Pradesh may, by order published In
the official Gazette, make such provisions, not inconsistent with the
provisions of this Act, as appear to it to be necessary or expedient
for removing the difficuity:

Provided that no order shall be made under this section after
the expiry’ of three (3) years from the commencement of this Act.

(2)  Everyorder made under this section shall be laid, as soon as
may be after it is made, before the State Legislature.



27 SEPTEMBER, 2023) ANDHRA PRADESH GAZETTE EXTRAORDINARY

SCHEDULE

S.No Department Name
1 AGCDlv-(Agﬂw?ure Marketing & Co-Operation Secretarlat)
AGC02~-(Agriculture Department)
AGCO3--(Horticufture D;parfmentj
AGC04~--(Sericulture Department)
AGCO5--(Marketing Department)
AGCO6—(Registrar Of Co-Operative Socleties)

AHFO1—{Animal Husbandry Dairy Deveiopment & Fisheries
Secretariat)

AHFD2—(Animal Husbandry Department)

g |AHF03~(Fisherles Department)

10 |BCWO1—(Backward Classes Welfare Secretariat)
11 |[Bcwoz--(Backward Classes Welfare Department)

12 iEFSO1--(Environment Forest Sclence & Technology
Secretariat)

13 [EFS02—(Principal Chief Conservator OF Forests)

14 |[EHEO1—(Higher Education Secretariat)

15 |EHED3--(Coilegiate Education Departrrient)

16 |EHEO4--(State Archives) i

17 |EHEGS--(Oriental Manuscripts Department)

i8 fENEﬂl—(Energv And Inﬁ'as;tructure Secretariat)

19 |ENEO2--{Chief Electrical Inspector To Govemment)
|ESE01-~(Secondary Education Secretariat)
ESEN2--(Schoo! Education Department)
ESEQ3--(Government Examinations Department)
ESEQS--(Registrar Of Publications) i
ESE09--(Adult Education Department)
ESE10-(Public Librarles Department)

26 |ESE11--(Jawahar Bal Bhavan)

27 |ESE12—(Government Textbook Press)

28 |ESE14--(Intermediate Education Department)

29 [EWSD1--(Economically Weaker Section Welfare Secretariat) |
30 FCSOi-—(Food & Clvil Supp[ies Secretariat)

31 |FCS02--(Food And Clvil Supplies Department)
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32

FCS03~-(Legal Metrology Department)

33

FCS04--(Andhra Pradesh State Consumer Disputes Redressal
Commisslon)

34

FINO1--(Finance Secretariat)

35

FINO2—~(Treasuries And Accounts Department)

36

FINO3—(State Audit Department)

¥

FINO4~--(Life Insurance Department)

38

FINO5-~(Pay And Accounts Officer)

39

FINO8—(Works Accounts Directorate)

FINOS—({Andhra Pradesh State Diretorate Of Revenue
Intelligence)

41

GADO1-~{General Administration Secretariat)

42

GADDZ-~(Information & Public Relations Department)

43

GADO3~-(Andhra Pradesh Public Service Coemmission)

GADD4--(Tribunal For Disciplinary Proceedings)

45

GADUS--(Anti-Corruption Bureau)

GADO6--(Protocol Directorate)

47

GADO7—-{Gavernor & Governor Secretariat)

48

GADO8--{Lok-Ayukta&Upalok-Ayukta)

49

GAD10--(Vigllance & Enforcement Directorate General)

50

GAD11--(Andhra Pradesh Bhavan New Delhi)

51

GAD12—{Andhra Pradesh Vigilance Commission)

52

GAD16--(Chief Electoral Officer)

53

GAD17--{Andhra Pradesh State Administrative Tribunal)

54

GAD18--(Translations Dlrectorate)

53

GAD19--{Andhra Pradesh Information Commission)

56

GAD20--(Special Enforcement Bureau)

GADS7-~(Special Investigation Team (Sit))

58

GWS01--{Secretariat Of Gram Volunteers/Ward Volunteers &
Village Secretariats/Ward Secretariats (Gvwv&Vsws)

59

GWS02--(Directorate Of Gram Volunteers / Ward Volunteers
And Village Secretariats / Ward Secretariats)

60

HMFO1-—(Health Medical & Family Welfare Secretariat)

61

HMFO2--{Medical Education Department)

62

HMFO3--({Public Health And Family Welfare Department)

63

HMFO04--{ Family Weifare Department)
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64

HMFO5~{Institute OF Preventive Medicine)

65

HMFO6--(Ayurveda Yoga Unani Siddha & Homeopathy
i{Avush) Department)

66

HMFO7—(Dirugs Control Administration)

67

HOMO1--{Home Secretariat)

68

HOMO2--( Diractor General & Inspector General OF Police)

69

HOMO3--(Director General & Inspector General Of Prisons)

70

{HOMO4-~(Printing Stationery & Stores Purchase Department)

71

HOMOS5--(Director General Of State Disaster Response
And Fire Services)

72

HOMO6--(Sainik Welfare Department)

73

HOMO7--(Police Academy)

74

HOMD9—~{Intelligence Department)

75

HOM11--(Home Guards)

76

HOM12--(Special Protection Force)

77

HOM13--{Grey Hounds)

78

HOM15--{Organisation Of Counter Terrorist Operations
{Octopus))

78

HOM16—(Commissioner Of Police Visakhapatnam)

80

HOM17-(Commissioner Of Police’ Vijayawada)

81

HOM18--{Prosecutions Department)

82

HOM19--(Crime Investigation Department (Cid))

83

HOM20--(Andhra Pradesh Special Police(Apsp))

84

HOUD 1--{Housing Secretariat)

85

HOUD2--(Weaker Section Housing)

B6

1CD01--(Water Resources Secretariat)

YCD0Z2—(Command Area Development Authority)

ICbGB--(Gmund Water Departrment)

ICD05--(Water Resources (Administration})

87
88
85
90

ICD06--{Major Irrigation Flood Control And Drainage)

91

ICDO8—{Minor Irrigation Department)

92

1CD12--(N.T.R Telugu Ganga Project)

o3

1CD17--(Central Design Organisation)

94

1CD18--(Inter State Water Resgurces)

95

1CD19--{Commisslonerate Of Tenders)
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96 _ECDZO——(IrrIgation Projects Kadapa)

87 H1CD21--(Hydrology Department)

98 |ICD25-~(Irrlgation Projects North Coastal Districts)

99 [ICD26--(Irrigation Projects Ongole)

100 IcD27--(Irrigation Projects Anantapur)

101 |ICD28~-(Polavaram Project)

102 [ICD32--(Trrigation Projects Kurnool)

103 [ICD33--{Resettlernent And Rehabllitation Commissionerate)

104 |ICD34--(Quality Control Wing For Andhra Region)

105 [ICD43—(Godavari Delta System: Dowlalswaram)

106 |ICD44--(Krishna Delta System " Vijayawada)

107 [IID01~—(Infrastructure & Investrnent Secretariat)

108 [ID02-~(State Ports Directorate)

109 [INCO1--(Industries And Commerce Secretariat)

110 |INCO2--(Industries Commerce And Export Promotion
Departrment)

111 |INCO3--(Handlooms & Textiles Department)

112 INCO4~--(Mines And Geolegy Department)

113 [INCO5--(Sugar Cane Commissioner)

114 [IrCo1--(Information Technology Electronics &
Communications Secretariat)

115 |LAEO1--(Labour And Employment Secretariat)

116 LAEDB—(Labuur Department)

117 (LAEOS--(Factories Department)

118 |LAE10--(Labour Court Guntur)

119 |LAE11--(Labour Court-Cum-Industrial Tribunal
Visakhapatnam}

120 [LAE12--(Labour Court Anantapur)

121 |LAE18-~(Insurance Medical Services Department)

122 |LAE19--(Boilers Department)

123 HAWD1--(Law Secretariat)

124 | AWD2--(Registrar General Of High Court)

125 HAWOD4-~(Advocate General Of Andhra Pradesh)

126 |LAWO5--{Andhra Pradesh State Legal Services Authority)

127 |LAWOG--(Andhra Pradesh Judicial Academy)

128 [LAWS1--(Judge Judicial Preview)
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129

LEGO1--{Leglslature Secretariat)

130

"MAUOi--(Municipal Administration And Urban Development
Secretariat)

131

MAUQ2-—~(Municipal Administration Departrent)

132

MAUQ03--(Town And Country Planning Department)

133

MAUD4—{Public Health Engineering Department)

134

MNWO01--{Minorities Welfare Secretarlat)

135

MNWO02--(Minoritles Commission)

136

MNWO03--(Minorities Weifare Department)

137

PBEO1—{Public Enterprises Secretariat)

i38

PLGO1--(Planning Secretariat)

139

PLGO2—(Economics And Statistics Department)

140

PRRO1--{Panchayat Raj And Rural Development Secretariat)

141

PRRO2--{Panchayat Raj Department)

142

PRRO3--{Panchayat Raj Englneering Department}

143

PRRO4--(State Election Commission)

144

PRROS5--(Rural Development Department)

145

PRROG--(Rural Water Supply Department)

146

PRRO7—({Andhra Pradesh Academy Of Rural Development
(Apard))

147

REVO1--(Revenue Secretariat)

148

IREV02--{Land Administration Department)

149

REV0O3—{Commercial Taxes Department)

150

REV04--{Excise Department)

151

REVOS—(Survey Settiement And Land Records Department)

152

REVO7--(Endowments Department)

153

REVO8--(Registration And Stamps Department)

154

REV10--(Rellef And Disaster Management Commissionerate)

155

REV11--{Andhra Pradesh Value Added Tax Appellate Tribunal
Visakhapatnam)

156

RTGO01i—(Department Of Real Time Governance)

157

SEID1--(Skill Development Entrepreneurship And Innovation
Secretariat)

158

SEI02--(Employment And Tralning Department)

109

SEI03--(Technical Education Departmeﬁt)

160

Isowo1--(Social Welfare Secretariat)
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161

SOW02~—(Soclal Welfare Department)

162

SOWO3--(Tribal Welfare Department)

163

.SOWD‘%—-{Tribal Welfare Engineering Departmerit)

164

TRBO1--(Transport Reads And Buildings Secretariat)

165

TRBO2--{Administratlon State Roads & Road Safety Works
{Rsw) Enc (R&B})

166

TRBO3-~{Transport Department)

167

TR.Bl4-~(Pu blic Transport Department) .

168

WDCDl—-(Women Children Differently Abled And Senior

ICltizens Secretariat)

165

WDC02--(Women Development & Child We{fare Department)

170

WDC03--(Department Far Welfare Of Differently Abled
Transgender And Senior Citizens)

171

WDC04--(Juvenlle Welfare Depaﬁ.‘ment}

172

YTCOl«-[Yauth And Sports Secretarlat)

173

YTCO2--(Cultural Affairs Department)

174

YTCO3--(Tourism Department)

175

YTCO4~-(Youth Services Department)

176

YTCO5--(National Cadet Corps (N.C.C) Department)

177

[PART IV-A

YTG{}?--{Archaéélog;,r & Museums l?J_epartmqht)
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In  G.0.RtN0.1567, G.A {Cablnet 1) Department'
dated 10%  July, 2019 a2 -Group of Ministers {GoM) was:
constituted to examine the matter of regularisation of

services of contract employees working in the Government
Departments and other allied matters and fumish it's

- recommendations to the Government fﬂ.l" taking. a decision in
the rnatl;er,

In G.O Rt.No:2657 G.A (Cai:lmet 1} Department, dated

2$th November, 2015, a Working Committee was formed to -

advise the GoM constituted to examine the matter cof
regularisation of services of contract employees working In
the Government Departments and other allied matters;

The WGrking Cammtttee submitted |t*s report to GoM on
21st June,zﬁm for their cuns:deratlon, .

The Councll of Ministers in their Resclutlon vide Council
-Resolittion Number 199/2023, dated 7™ June 2023, resolved
to regularize the services of contract employees working In

_ the State Government;

There is a 'long pending demand from persons
appointed on contract basis in Government Departments o
examine the matter relating to the regularization of thelr

‘services; in order to give quietus to the same, urgent action

is :j_te_edecl;

A policy for regularisation of the services of persons
appointed on contract basis has been formulated after
several consultations at various levels;

This Bill seeks to gﬁre effect to the above decisions.

BUGGANA RAJENDRANATH
Minister for Finance & Planning, Commercial Taxes,
skl Deve!apment &Tl-afr!iqg and Legislative Affairs.
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- It Is proposed to bring a Bill- to regularize the services of
estimated 10,117 Contract persons appointed on contract basis on or
béfore 02.06.2014 and .warking in Government Departments with the
E appmiiméte_ ﬁnam:iai implications of Rs.311 Crores per Ahnum. '

BUGGANA RAJENDRANATH ;
Minister for Finance & Planning, Commercial Taxes,
. Skill Development & Training and Legislative Affairs.’
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10 _ DI LEG] N

Clauses 1(3), 2(6), 3(5) and 6 of the Bill authorizes the’
chemment to Issue notification In respect of the matters
speciﬁed therein and generally to carry out the purposes of the
Act.

As such the notification. issued, which is intended to cover
‘matters mostly of procedural in nature is to-be lald on the table
of the both Houses of the State Legislature and will be subject
to any modnﬂcatmns made by the Legislature.

The :abcwe provzsmn uf ‘the Biu regarding delegated
legisiation are thus of normal type and mainly intended to cover
matters of procedure. -

. BUGGANA RAJENDRANATH .
Minister for Finance & Planning, Commercial Taxes,
Sldll Development & Training and Legisiative Affaxrs



277 SEPTEMBER, 2023] ANDHRA PRADESH GAZETTE EXTRAORDINARY 17

' MEMORANDUM UNDER RULE 95 OF THE RULES OF
: D IN HE
DESH L TIVE Y.

The Andhra Pradesh Regularisation of Serwces cf

" Contract Employées Bill, 2023, after it is passed by the
; Legislatqre of the State may be submitted te the Governor.
for h’i_s assent under article 200 of the Constitution of India.

BUGGANA RAJENDRANATH
~ Minister for Finance & Plahning, Commercial Taxes,
_Skill Development & Training and Legislative Affairs.

Dr. P.P.K. RAMACHARYULU,
Secretary General to State Legislature.
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